IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on

:23-06-2026

Date

23.06.2026

WP (C) - o WRIT
43342/202623.06.2026 |1, 207 lc.R.NAYAK GENERAL Order Dtd. 2026-06-22 o CHLS
WP (C) - o WRIT
43344/202623.06.2026 )5 ()7 |r.SWATN GENERAL Order Dtd. 2026-06-22 e
BLAPL-
43261/2026(23.06.2026 ;000" o |B.sTNGH c.o. Order Dtd. 2026-06-22
13262/2026(23.06.2026 | PCAPLT B.SWAIN c.o Order Dtd. 2026-06-22
-v6. 3973/2026 [P -0 :
43263/202623.06.2026 |PLAPL” S .MOHANTY c.o Order Dtd. 2026-06-22
-v6. 4902/2026 |° -0 :
43264/2026(23.06.2026 | PLAPLT KSHITISH c.o Order Dtd. 2026-06-22
-06. 4055/2026 -0 :
43265/2026 23.06.2026 |PPAFL” R.SETHI c.o Order Dtd. 2026-06-22
-06. 4070/2026 R -0 :
43266/2026(23.06.2026 | °CAPLT D.P.DASH c.o Order Dtd. 2026-06-19 BATL-2
-06. 4907/2026 P-F- -0 :
43268/2026 23.06.2026 |PoAPL” A.K.BEHERA  |C.O Order Dtd. 2026-06-19
Vo 4900/2026 |70 Ve € .
43269/2026(23.06.2026 | PCAPLT M.R.ROUTRAY |C.O Order Dtd. 2026-06-19
-06. 4904/2026 |-R- -0 :
43270/2026(23.06.2026 | PPAPLT J . PRADHAN c.o Order Dtd. 2026-06-19
-vo. 5111/2026 |9 -0- :
43271/2026(23.06.2026 | PCAPLT J . PRADHAN c.o Order Dtd. 2026-06-19
-06. 4895/2026 |9 -0 :
ABLAPL-
43273/2026123.06.2026 6849/2026 HK TRIPATHY C.O. Order Dtd. 2026-06-19 BAIL-2
ABLAPL-
43275/2026(23.06.2026 22000 |BR MOHANTY  [C.O. Order Dtd. 2026-06-19
43276/2026(23.06.2026 |ABLAPL-  |J PRADHAN c.o. lOrder Dtd. 2026-06-19 BAIL-2
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6703/2026 |
ABLAPL-
43277/2026(23.06.2026  |ocon> . |AK BEHERA Order Dtd. 2026-06-19
COURT
43278/202623.06.2026 | SBLAPL= ik BEHERA NO. 2 |Order Dtd. 9999-12-31
6847/2026
OLD
COURT
43279/2026(23.06.2026 SBLAPL™ W pEuERA NO. 2 |Order Dtd. 2026-06-19
6708/2026
OLD
COURT
43280/202623.06.2026 SBLAPL= Iy has NO. 2 lorder Dtd. 9999-12-31
6714/2026
OLD
COURT
143281/2026(23.06.2026 (SBLAPL™ b vomANTY NO. 2 lorder Dtd. 2026-06-19
6698/2026
OLD
COURT
13282/2026(23.06.2026 (SBLAPL™ o paTH NO. 2 lorder Dtd. 9999-12-31
6705/2026
OLD
COURT
43283/2026(23.06.2026 BLAPL™ up samoo NO. 2 lorder Dtd. 2026-06-19
6713/2026
OLD
COURT
13284/2026(23.06.2026 (CBLAPL™ g swarn NO. 2 lorder Dtd. 2026-06-19
6853/2026
OLD
N COURT
43286/2026123.06.2026 MANGU NANDY NO. 2 |Order Dtd. 2026-06-22 BAIL-2
3385/2026
OLD
N COURT
43287/202623.06.2026 P.K.MOHANTY NO. 2 |order Dtd. 2026-06-22
3982/2026
OLD
N COURT
43288/202623.06.2026 J.BEHERA NO. 2 |order Dtd. 2026-06-22
4195/2026
OLD
N COURT
43289/202623.06.2026 D.SAMAL NO. 2 |Order Dtd. 2026-06-22 BATL-1
4575/2026
OLD
N COURT
43290/202623.06.2026 S.K.SAHOO NO. 2 |order Dtd. 2026-06-22
4893/2026
OLD
COURT
CRLREV- CRIMINAL
43295/202623.06.2026 o0 IS, PATTNATK ggb 2 lorder Dtd. 2026-06-19 e
COURT
43297/2026(23.06.2026 CBLAPL™ 1ip samoo NO. 2 |Order Dtd. 2026-06-19
6885/2026
OLD
COURT
43298/2026(23.06.2026 ABLAPL™ 1ip samoo NO. |Order Dtd. 2026-06-19
6883/2026 0
COURT
We (C) - o WRIT
43300/2026 23.06.2026 101007 |7, K. MISHRA gg. Order Dtd. 2026-07-20 o NCH3
WP (C) - COURT WRIT
43301/202623.06.2026  [1¢ )7 ln. K. womaANTA FoURT lorder Dtd. 2026-06-22 o CH- 6
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| | 23 |
COURT
WP (C) - o WRIT
43303/2026(23.06.2026 [} -7 |k, c. PANDA C. gg. Order Dtd. 2026-06-22 o CHLS
COURT
CRLA- RAKESH KUMAR
43305/2026(23.06.2026 |00 o [RRSN c. gg. Order Dtd. 2026-06-22
COURT
WP (C) - o WRIT
43306/2026(23.06.2026 [} 07 |k, c. PANDA C. gg. Order Dtd. 2026-06-22 o CHLS
COURT
CRLA- RAKESH KUMAR
43307/202623.06.2026 |00 o |RAESS c. gg. Order Dtd. 2026-06-22
CRiA COURT
43308/202623.06.2026 A.K.BEHERA  [C. NO. |Order Dtd. 2026-06-22
263/2026 =
COURT
43319/2026 23.06.2026 |CREREV" g k.MALLICK |c. NO. |order Dtd. 2026-06-22
321/2026 A
N COURT
43320/202623.06.2026 J PRADHAN C. NO. |Order Dtd. 2026-06-22 BATL-2
4017/2026 Do
arapr_ COURT
43321/202623.06.2026 J PRADHAN C. NO. |Order Dtd. 2026-06-22
4898/2026 =
APl COURT
43322/202623.06.2026 M MOHANTY c. NO. |Order Dtd. 2026-06-22
4721/2026 s
APl COURT
43324/202623.06.2026 M MOHANTY C. NO. |Order Dtd. 2026-06-22
1463/2026 =
N COURT
43325/202623.06.2026 A.B.MALLICK |[C. NO. |Order Dtd. 2026-06-22
2637/2026 o~
COURT
WP (C) - e WRIT
43327/2026(23.06.2026 o= )7 o |A.K.IATT c. gg. Order Dtd. 2026-06-22 o CHos
COURT
WP (C) - o WRIT
43328/2026 23.06.2026 oo )7, ID.DAS C. gg. Order Dtd. 2026-06-22 N NCH2
DR. COURT
43329/202623.06.2026 22?53;026 PURUSOTTAM  |C. NO.
CHULT 23
COURT
WP (C) - s WRIT
43330/202623.06.2026 |5 007 |R.K.MOHAPATRA [C. gg. Order Dtd. 2026-06-22 R ANCH2
BLAPL- COURT
43331/202623.06.2026 RK MALLICK  [C. NO. |Order Dtd. 2026-06-22
4876/2026 s
COURT
WP (C) - o WRIT
43332/2026(23.06.2026 | |07 IR. K. BARIK [C. gg. Order Dtd. 2026-06-22 R ANCH2
43333/2026(23.06.2026 WP (C) - R. K. BARIK |[C. (COURT |Order Dtd. 2026-06-22
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18245/2026 NO.
23
COURT

WP (C) - o WRIT
43334/202623.06.2026 || o0 o0, |T.SWAIN gg. Order Dtd. 2026-06-22 BRANCH-2

WP (C) COURT
43336/2026|23.06.2026 | 500 o000 SAHOO 22. Order Dtd. 2026-06-22

WP (C) - COURT e WRIT
43337/2026(23.06.2026 |, 20,0 [P.N.NAYAK No. 1 (Order Dtd. 2026-07-06 BRANCH—6

WP (C) - COURT o
43338/202623.06.2026 |- .0 o0, IN. K. ROUT No. 7 |Order Dtd. 2026-06-22

WP (C) - COURT o
43340/2026|23.06.2026 ||, 00 IN. K. ROUT No. 7 |order Dtd. 2026-06-22

WP (C) - COURT s
43341/2026|23.06.2026 |}, 0 500 IN. K. ROUT No. 1 |order Dtd. 2026-06-22

WP (C) - COURT o WRIT
43343/2026|23.06.2026 | o5oc 5000 N. K. ROUT No. 7 |Order Dtd. 2026-06-22 BRANCH-1

WP (C) - COURT o WRIT
43346/2026|23.06.2026 |, 0,0 |T.SWAIN No. 1 |order Dtd. 2026-06-22 BRANCH-8

WP (C) - COURT o WRIT
43348/2026(23.06.2026 |, 2o ;00 |T.SWAIN No. 7 |Order Dtd. 2026-06-22 BRANCH-1

WP (C) - COURT o WRIT
43350/2026(23.06.2026 |, oop )00 [P.N.NAYAK No. 7 |Order Dtd. 2026-06-22 BRANCH-6

WP (C) - COURT o WRIT
43351/2026|23.06.2026  ||_o00 0 |S. PATRA No. 7 |order Dtd. 2026-06-22 BRANCH—6

WP (C) - COURT o WRIT
43352/2026(23.06.2026 |52 0 50, |S.K. PARIDA No. 7 |order Dtd. 2026-06-22 BRANCH—3

WP (C) - COURT o WRIT
43353/2026|23.06.2026 || o005 R.C.MUDULT No. 7 |Order Dtd. 2026-07-07 BRANCH-5

WP (C) - COURT e WRIT
43354/202623.06.2026 |5 0 0 |J.SAHOO No. , |order Dtd. 2026-06-22 BRANCH-7

WP (C) - COURT o
43355/202623.06.2026 |10, /000 (B.K.JATT No. 7 |Order Dtd. 9999-12-31

WRIT

WP (C) - COURT o BRANCH

43356/202623.06.2026 | 0 o050 |S.DAS No. 7 |Order Dtd. 2026-06-22 (DIVISION
BENCH-1)

WP (C) - COURT o

43357/202623.06.2026 | o020 o0, |S. SUNANDINT No. 7 |Order Dtd. 9999-12-31
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WP (C) -

COURT

WRIT

43358/202623.06.2026 |1, (O)7 | IM.K.RATH FOURT lorder Drd. 2026-06-22 NG
WP (C) - COURT o WRIT
43359/202623.06.2026 [} V7 IN.C.STNHA FOURT order ptd. 2026-06-22 RANCH 2
WP (C) - COURT o WRIT
43360/202623.06.2026 |}5 07 IN.C.SINHA FoURT order ptd. 2026-06-22 el
WP (C) - COURT o WRIT
43361/202623.06.2026 |15 207 .c.RoUT FOURT order ptd. 2026-06-22 RANCH 7
COURT
13362/2026(23.06.2026 SBLAPL ok DALAT NO. |Order Dtd. 2026-06-19
6893/2026 0
COURT
43363/2026 23.06.2026 |[SBLAPL- ok DALAT NO. |Order Dtd. 2026-06-19
6878/2026 .
COURT
WP (C) - _ _ WRIT
43364/202623.06.2026  |\2 207 |n.K.BEHERA TS. Order Dtd. 2026-06-22 ERANCH T
COURT
WP (C) - o WRIT
43365/202623.06.2026 |} 07 |A.K.BEHERA §2. Order Dtd. 2026-06-22 RANCH 7
COURT
WP (C) - o WRIT
43366/202623.06.2026 |\ 117 |A.K.BEHERA TS. Order Dtd. 2026-06-22 e
COURT
WP (C) - o WRIT
43367/202623.06.2026  [h010)° s.c.pas TS. Order Dtd. 2026-06-22 e
WP (C) - COURT e WRIT
43368/202623.06.2026 (oo - IB.saMAL FoURT order ptd. 2026-05-18 RANCH2
WP (C) - COURT o
13369/202623.06.2026 |}, 7 lc.R.NAYAK FOURT lorder Drd. 2026-06-22
WP (C) - COURT o WRIT
43370/202623.06.2026  [o0 - |1.PATRA FoURT order ptd. 2026-06-22 RANCH2
WP (C) - COURT o WRIT
43371/202623.06.2026 |70 )" M.R.ROUTRAY FoURT lorder Drd. 2026-06-22 e
We (C) - COURT o WRIT
43372/202623.06.2026 | ¢0 ) [R.K.MOHAPATRA FoURT order ptd. 2026-06-22 RANCH 2
WP (C) - COURT s WRIT
43373/2026[23.06.2026 g0 ) o [H.K.BHOL FoORT lorder ptd. 2026-06-22 R
WP (C) - COURT s WRIT
43374/202623.06.2026  [1¢ 017 . IN.K.SATPATHY FoORT lorder ptd. 2026-06-22 NG
ABLAPL- COURT
43406/202623.06.2026 PK MOHANTY NO. 2 |Order Dtd. 2026-06-19 BAIL-2
6746/2026
OLD
ABLAPL- COURT
43407/202623.06.2026 o700 RK BARTK FoOR” lorder ptd. 2026-06-19
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| ot |
ABLAPL- COURT
43408/202623.06.2026 S NAYAK c. NO. 2 |Order Dtd. 2026-06-19 BATL-2
6755/2026
OLD
COURT
43409/2026(23.06.2026 (ABLAPL™ g gaTT c. NO. 2 |Order Dtd. 2026-06-22
5899/2026
OLD
BLAPL- COURT
43410/202623.06.2026 AK JATI c. NO. 2 |Order Dtd. 2026-06-19
4941/2026
OLD
COURT
43411/2026(23.06.2026 [BLAPL™ g ppppra c. NO. 2 lorder Dtd. 2026-06-19
6758/2026
OLD
COURT
13412/2026(23.06.2026 SBLAPL™ 1p peupRa c. NO. 2 lorder Dtd. 2026-06-19
6799/2026
OLD
COURT
43413/2026(23.06.2026 SBLAPL™ luy paTRA c. NO. 2 |order Dtd. 2026-06-19
6754/2026
OLD
ABLAPL- COURT
43414/2026(23.06.2026 HK PATRA c. NO. 2 |Order Dtd. 2026-06-19 BATL-1
6665/2026
OLD
ABLAPL- COURT
43415/2026(23.06.2026 HK PATRA c. NO. 2 |Order Dtd. 2026-06-19 BATL-2
6896/2026
OLD
COURT
43417/2026(23.06.2026 (CBLAPL™ iy paTr c. NO. 2 lorder Dtd. 2026-06-19
6855/2026
OLD
ABLAPL- COURT
43418/202623.06.2026 R PRADHAN C. NO. 2 |Order Dtd. 2026-06-17
6412/2026
OLD
COURT
WP (C) - o WRIT
43422/202623.06.2026 || C)7 |, K. NAYAK C. ggb 2 lorder Dtd. 2026-06-22 o CHoD
COURT
WP (C) - o WRIT
43424/202623.06.2026 |1 C)7 |, K. NAYAK C. gib 2 lorder Dtd. 2026-06-22 o CHos
WP (C) - COURT o
43426/2026(23.06.2026 |1 o7 Is. K. sawmIM  C. co RS lorder Dtd. 2026-07-01
CRLA- COURT
43427/2026(23.06.2026 ot o |J.R.NAYAK C. co R |order ptd. 2026-06-22
BLAPL- COURT
43436/2026(23.06.2026 ;00007 INTRANJAN ROUT C. FoURY order ptd. 2026-06-19
BLAPL- COURT
43437/202623.06.2026 000" INTRANJAN ROUT C. ro RS lorder Dtd. 2026-06-19
BLAPL- COURT
43438/2026(23.06.2026 ;070" . INTRANJAN ROUT C. co R order ptd. 2026-06-19
43446/2026(23.06.2026 |ABLAPL-  |R.MOHANTY C. (COURT |Order Dtd. 2026-06-19
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6698/2026 NO. 8
WP (C) - COURT o WRIT
43447/202623.06.2026 | 0o 00 [B.K.PATI No. g |Order Dtd. 2026-06-22 BRANCH-8
WP (C) - COURT o WRIT
43449/2026(23.06.2026 | o7 0 0o B.K.PATT No. g |Order Dtd. 2026-06-22 BRANCH-3
WP (C) - COURT s WRIT
43450/2026|23.06.2026  |go o, 0o [A.K.NAYAK No. g |Order Dtd. 2026-06-22 BRANCH-2
CRLMC- ASHOK KUMAR COURT
43451/202623.06.2026 |00 000 [iaien No. ¢ |Order Dtd. 2026-06-22
WP (C) - COURT s
43452/2026|23.06.2026 || oc o0, |P.C.DASH No. ¢ |order Dtd. 2026-06-22
WP (C) - COURT s WRIT
43453/2026(23.06.2026  |; 0o 0o [P.K.JENA No. ¢ |order Dtd. 2026-06-22 BRANCH-2
WRIT
WP (C) - COURT s BRANCH
43454/2026|23.06.2026 |- 500 |S.K. PARIDA No. ¢ |order Dtd. 2026-06-22 (DIVISION
BENCH-3)
ABLAPL- COURT
43458/2026|23.06.2026 [/ o', MD BISWAL No. g |order Dtd. 2026-06-19
COURT
CRLMC- JAYADEBA
43463/2026(23.06.2026  |o, 0 oo [ounnn NO. 2 |0rder Dtd. 2025-12-22
OLD
CRLMP- COURT
43466/202623.06.2026 |20 o, |B.DAS No. g |order Dtd. 2026-08-04
CRLMP- COURT
43468/2026|23.06.2026 |0 -0, |P.K.MISHRA No. g |order Dtd. 2026-06-22
CMP- COURT
43469/2026|23.06.2026 g o 0, M.R.SAHOO No. g |Order Dtd. 2026-06-22
— COURT
43471/2026(23.06.2026 S.BARIK NO. 2 |0rder Dtd. 9999-12-31
968/2026
OLD
WP (C) - COURT
43474/2026(23.06.2026 S.K.PANDA NO. 2 |0rder Dtd. 2026-06-22
14417/2026
OLD
— COURT
43475/2026 (23.06.2026 D.BARIK NO. 2 Oorder Dtd. 9999-12-31
949/2026
OLD
WRIT
COURT
WP (C) - e BRANCH
43478/2026 |23.06.2026 || ooc0 o000 ggb 2 |order Dtd. 2026-06-22 (DIVISION
BENCH-2)
CMP- COURT
43479/202623.06.2026 | oo, 1,0, [K.N.SAHOO No. p |Order Dtd. 9999-12-31
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| | | orp |
e (C) COURT
43481/2026 |23.06.2026 C. NO. 2 |Order Dtd. 2026-06-22
15033/2026
OLD
oMp— COURT
43483/2026 23.06.2026 K.C.PANDA C. NO. 2 |Order Dtd. 2026-06-22
876/2026
OLD
oMp— COURT
43485/2026 |23.06.2026 K.C.PANDA C. NO. 2 |Order Dtd. 9999-12-31
996/2026
OLD
b COURT
43488/2026 |23.06.2026 M.BEHERA C. NO. 2 |Order Dtd. 9999-12-31
953/2026
OLD
COURT
CMP- SANDIPANI
43490/202623.06.2026 |00 oo N vaK C. NO. 2 [0rder Dtd. 2026-06-22
OLD
WP (C) - COURT giigCH
43495/202623.06.2026 |70 20" 0, [P. L. MISHRA |C. ggb 2 |order Dtd. 2026-06-22 (DTVISTON
BENCH-1)
COURT
WP (C) - o WRIT
43496/202623.06.2026 | 1oo-" o |D. SAMAL C. ggb 2 |order Dtd. 2026-06-22 ERANCH-6
COURT
WP (C) - o WRIT
43497/202623.06.2026 | 15500 0 [D. SAMAL C. ggb 2 |order Dtd. 2026-06-22 ERANCH-2
COURT
WP (C) - o WRIT
13499/2026 23.06.2026 |10 =5 |D. SAMAL C. ggb 2 |order Dtd. 2026-06-22 R ANCH-3
e (C) - COURT
43501/2026 23.06.2026 D. SAMAL C. NO. 2 |Order Dtd. 2026-06-22
18036/2026
OLD
COURT
WP (C) - o WRIT
43503/202623.06.2026 |10 =’ 0 |D. SAMAL C. ggb 2 |order Dtd. 2026-06-22 ERANCH-3
CRLA- COURT CRIMINAL
43511/202623.06.2026 |/o° . |R.B.MISHRA  |C. No. & [order Dtd. 2026-04-10 ADDEAL
CRLMC- AMLAN SHAKTI COURT
43513/202623.06.2026 (/o000 o (LT C. No. g [order Dtd. 2026-06-22
CRLMC- AMLAN SHAKTI COURT
43514/2026 23.06.2026 |/ o00 o o (D C. NG, g [order Dtd. 2026-06-22
CRLMC- COURT
43516/2026 23.06.2026 | oo [B.SINGH C. NG, g [order Dtd. 2026-06-22
BLAPL- COURT
43517/202623.06.2026 |, 200 o |AK SAHOO C. NG, g [order Dtd. 2026-06-22
AHO- COURT
43519/202623.06.2026 ;o000 M R SAHOO C. No. & [order Dtd. 2019-05-01 M.J.C
CRLMC- COURT
43522/202623.06.2026 |/ o> . [PREMRAJ GOUDA|C. No. & [order Dtd. 2026-06-22
COURT
43527/2026 |23.06.2026 |-PREV |5 B, SAHOO |C. NO. |order Dtd. 2026-08-03
417/2026 e
43528/2026(23.06.2026  |WA- P.K.MISHRA  [C. (COURT |Order Dtd. 9999-12-31
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989/2025 NO.
25
B () - COURT
143532/202623.06.2026 R. C. MALLICK|C.O0.  |NO. |Order Dtd. 2026-06-30
18643/2026 0
COURT
WP (C) - o WRIT
43569/202623.06.2026 | )¢ 207 INR BEHERA c.o. TS. Order Dtd. 2026-06-23 o CH4
COURT
WP (C) - o WRIT
43571/2026(23.06.2026 | )¢ )70, INR BEHERA c.o. Tg. Order Dtd. 2026-06-23 o CH
RSA- SECOND
43260/2026123.06.2026 153/2012 RAHUL MOHANTY GENERAL Order Dtd. 2024-03-22 APPEAL
MACA- RAJAT KUMAR MISC.
43267/2026123.06.2026 743/2023 RATH GENERAL Entire Brief APPEAL
SEC.
43272/2026|23.06.2026 |FA-6/1979 |SATYAJEET KAR GENERAL Judgement Dtd. 1992-11-24
WRIT
WP (C) - DR. JITENDRA } . BRANCH
43274/2026123.06.2026 41680/2023 |KUMAR T.ENKA GENERAL Entire Brief (DIVISION
BENCH-3)
SA- RAJAT KUMAR , , SECOND
43285/2026123.06.2026 133/1999 RATH GENERAL Entire Brief APPEAL
ABLAPL- SOUMYARANJAN
43291/202623.06.2026 gy o0, Dot GENERAL Order Dtd. 2026-06-17
ABLAPL- SOUMYARANJAN
43292/2026(23.06.2026 | oo o (DS GENERAL Order Dtd. 2026-06-19
BLAPL- SAYAT KUMAR
43293/2026(23.06.2026 oo oo DS T GENERAL Order Dtd. 2026-06-22
WP (C) - SOUBHAGYA , ,
43294/2026(23.06.2026 |15 )7 o0 ey GENERAL Entire Brief
RSA- } SECOND
43299/2026123.06.2026 424/2015 KISHORE KEDIA GENERAL Entire Order APPEAL
ANITA
43302/2026 23.06.2026 |-BMC- KARGANITA GENERAL Rejoinder CRIMINAL
5335/2025 MISC
DASH
ANITA
43304/2026 |23.06.2026 | CRDMC~ KARGANITA GENERAL Counter CRIMINAL
5335/2025 MISC
DASH
WP (C) - PRABHUDAYAL
43309/2026123.06.2026 27221/2011 AGRAWAL GENERAL Entire Order
CRLMC- ANITA KAR L ; CRIMINAL
43310/2026123.06.2026 5335/2025 |ALIAS ANT GENERAL Petition With Annexures MISC
WP (C) - MANASA RANJAN
43311/2026 23.06.2026 |50 007 [PEEST GENERAL Counter
WP (C) - MANASA RANJAN , ,
43312/2026 23.06.2026 |50 007 [PEEST GENERAL Affidavit
13313/2026 [23.06.2026 |WELC)- HIRARAM BHOI |GENERAL Vakalatnama
17712/2026
WP (C) - .
43314/2026123.06.2026 HIRARAM BHOI |GENERAL Entire Document

17712/2026
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WP (C) - SIDHARTH .
43315/2026123.06.2026 7408/2015 |SEKHAR PATRA GENERAL Entire Order
CONTC- .
43316/2026(23.06.2026 HIRARAM BHOI |GENERAL Entire Document CONTEMPT
4132/2023
WP (C) - . WRIT
43317/2026 23.06.2026 |37 o0 [HIRARAM BHOI |GENERAL Entire Document ERANCH-2
WA- ADWAITA
43318/2026123.06.2026 1977/2025 |PRASAD SAHOO GENERAL Order Dtd. 2026-06-22
WP (C) - DR. JITENDRA WRIT
43323/2026123.06.2026 17752/2026 KUMAR LENKA GENERAL Order Dtd. 2026-06-22 BRANCH-5
WP (C) - DR. JITENDRA o
43326/2026123.06.2026 14570/2026 KUMAR LENKA GENERAL Order Dtd. 2026-06-22
ABLAPL- KHUSBU
43335/2026123.06.2026 5639/2026 |PANTGRAHT GENERAL Order Dtd. 2026-06-12 BAIL-1
43339/202623.06.2026 "B~ HIRARAM BHOI |GENERAL Entire Document WRIT
-vo. 748/2021 APPEAL
43345/2026123.06.2026 WA~ HIRARAM BHOI |GENERAL Entire Document WRIT
SYP 1296/2024 APPEAL
CRLMC- PREM RAJ
43347/202623.06.2026 | Jo o oo | Suna GENERAL Order Dtd. 2026-06-22
WP (C) - BIJAYA KUMAR o
43349/202623.06.2026 |1 o700 00 oot 3) GENERAL Order Dtd. 2026-06-22
e (C) - MALLICK
43416/2026123.06.2026 16203/2026 BEBRAT GENERAL Order Dtd. 2026-05-21
SMRUTIRANJAN
WRIT
WP (C) - SANDHYARANT o BRANCH
43419/2026123.06.2026 14550/2026 |PANT GENERAL Order Dtd. 2026-06-22 (DTVISION
BENCH-1)
WRIT
WP (C) - SANDHYARANT o BRANCH
43420/2026123.06.2026 16273/2026 PANT GENERAL Order Dtd. 2026-06-22 (DIVISION
BENCH-3)
WP (C) - SANDHYARANT o WRIT
43421/2026123.06.2026 14599/2026 PANT GENERAL Order Dtd. 2026-06-22 BRANCH-8
WRIT
WP (C) - SANDHYARANT o BRANCH
43423/2026123.06.2026 16809/2026 PANT GENERAL Order Dtd. 2026-06-22 (DIVISION
BENCH-2)
WP (C) - SANDHYARANT o WRIT
43425/2026123.06.2026 14577/2026 PANT GENERAL Order Dtd. 2026-06-22 BRANCH-5
WP (C) - MOHAMMED o
43448/2026123.06.2026 13241/2026 MUSTAQ ANSART GENERAL Order Dtd. 2026-06-22
WP (C) - PRAHALLAD . . WRIT
43455/2026123.06.2026 13596/2009 (CHANDRA DAS GENERAL Entire Brief BRANCH-1
WPC (OA) - |MANOJ KUMAR el
43456/2026123.06.2026 344/2017 RANA GENERAL Order Dtd. 2022-08-24 OA Branch
43457/2026(23.06.2026 |ABLAPL-  |RAJENDRA GENERAL | lorder Dtd. 2026-06-22 BAIL-2
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6950/2026 |NARAYAN ROUT
CRLREV- RAJENDRA
43460/2026 23.06.2026 |1 E 00 I ouy (GENERAL Order Dtd. 2026-06-23
ARBA- MANOJ KUMAR
43510/202623.06.2026  |gooo o [ANS GENERAL Order Dtd. 2026-05-15 M.J.C
ARBA- MANOJ KUMAR
43512/2026 23.06.2026 o000 o GENERAL Order Dtd. 2026-05-15 M.J.C
WP (C) - MANOJ KUMAR B B WRIT
43515/202623.06.2026  |5c (CL7 o HENS GENERAL Order Dtd. 2025-12-10 o NCH- 6
WP (C) - MANOJ KUMAR B B
43518/2026 23.06.2026 |10 20 NS GENERAL Order Dtd. 2026-05-15
CRLMC- DAKSHYESH CRIMINAL
43520/202623.06.2026 | conUET o DRRE S o GENERAL Order Dtd. 2024-07-24 e
WP (C) - MANOJ KUMAR o
43529/2026 23.06.2026  |)> 10 A GENERAL Order Dtd. 2019-04-30
WP (C) - MANOJ KUMAR B B WRIT
43530/202623.06.2026 e 7 NS GENERAL Order Dtd. 2025-10-09 o CH1
43531/202623.06.2026 “BLAPL™ 7 BIRAJ SAHOO |GENERAL Order Dtd. 2026-06-22
00 12675/2025 raer :
ABLAPL-
43296/202623.06.2026  |eope o0, (G SAHOO GENERAL Order Dtd. 2026-06-17
13375/2026 [23.06.2026 |G~ K C PANDA GENERAL Order Dtd. 2019-02-25
-06. 1501/2017 :
13376/2026 [23.06.2026 W)~ K C PANDA GENERAL Order Dtd. 2014-04-29
<06 5122/2014 :
43377/2026 [23.06.2026 W)~ S NAYAK GENERAL Order Dtd. 2013-07-16
3577/2009
CMAPL-
43378/2026 |23.06.2026 C RANA GENERAL Order Dtd. 2022-07-22 M.J.C.
362/2021
WRIT
WP (C) - o BRANCH
43379/202623.06.2026 |10 1017 |7 sAHOO GENERAL Order Dtd. 2024-02-02 s
BENCH-2)
We (C) - el WRIT
43380/202623.06.2026 [go 0)° |7 SAHOO GENERAL Order Dtd. 2022-08-25 o NCH- 6
43381/2026 |23.06.2026 525/1978 P K JENA GENERAL PetitionAppealmemo, Decree,
FA-
43382/202623.06.2026 |oo> oo [P K JENA GENERAL Order Dtd. 9999-12-31
43383/2026 23.06.2026 |CRCME- P K JENA GENERAL Order Dtd. 2026-06-22
-06. 719/2026 :
CRLREV-
43384/2026(23.06.2026 (7000 |6 K DASH GENERAL Order Dtd. 2026-04-07
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CRLMC-

43385/2026 23.06.2026 |10 /A B MALLICK |GENERAL Order Dtd. 2026-06-22
13386/2026(23.06.2026 | ChbMCT A B MALLICK |GENERAL Order Dtd. 2026-06-22
-06. 1709/2026 :
43387/2026 23.06.2026 |ChLMC- A B MALLICK |GENERAL Order Dtd. 2026-06-22
SYO. 1707/2026 € :
ABLAPL-
43388/202623.06.2026 | g7 yo0, o [S C SUNDARA  |GENERAL Order Dtd. 2026-06-22
WP (C) - o WRIT
43389/202623.06.2026  [1¢ 27 N K ROUT GENERAL Order Dtd. 2026-06-22 o eHT
43390/2026 [23.06.2026 |WE{C)- N K ROUT GENERAL Order Dtd. 2026-06-22
-06. 18387/2026 :
WP (C) - o WRIT
43391/202623.06.2026  [1¢ 007 N K ROUT GENERAL Order Dtd. 2026-06-22 o eHT
WP (C) - o WRIT
43392/202623.06.2026 |1t )7 N K ROUT GENERAL Order Dtd. 2026-06-22 o cEoa
ABLAPL-
43393/202623.06.2026 o 0l |C RANA GENERAL Order Dtd. 2026-07-22
ABLAPL-
43394/202623.06.2026 oot |C RANA GENERAL Order Dtd. 2026-07-22
43395/2026 23.06.2026 |ChCMC- P SABAT GENERAL Order Dtd. 2026-06-22
-v6. 1724/2026 :
ABLAPL-
13396/2026 23.06.2026 =0 2T A K DASH GENERAL Order Dtd. 2026-06-19
43397/2026 23.06.2026 |CoLMC- H K DASH GENERAL Order Dtd. 2026-06-19
-06. 1808/2026 .
CMP- WRIT
43398/2026(23.06.2026 |ooo o0 |J P KAR GENERAL Order Dtd. 9999-12-31 o CH 3
43399/2026 23.06.2026 |CRLMC- J P KAR GENERAL Order Dtd. 2025-10-24
-06. 4351/2025 :
43400/2026 23.06.2026 |1 J P KAR GENERAL Order Dtd. 2026-06-22
SYO 991/2026 € :
143401/2026 [23.06.2026 WL ()~ J P KAR GENERAL Order Dtd. 2026-06-22
-06. 17956/2026 :
143402/2026 [23.06.2026 |WE(C)- J P KAR GENERAL Order Dtd. 2026-06-22
17953/2026
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CRLREV-

43403/202623.06.2026 ;XN |7 AR GENERAL Order Dtd. 2026-06-22
ABLAPL-
43404/2026(23.06.2026 20 7000 M MOHANTY GENERAL Order Dtd. 2026-06-19
43405/2026 |23.06.2026 |CoCMC- J P KAR GENERAL Order Dtd. 2025-12-10
-06. 4876/2025 :
ABLAPL-
43428/2026(23.06.2026 5,000 IS K PRADHAN  |GENERAL Order Dtd. 2026-05-08
13429/2026(23.06.2026 | PAPLT S P SAHOO GENERAL Order Dtd. 2026-06-22
00 4144/2026 raer :
CRLMP- MANOJ KUMAR
43430/2026 23.06.2026 S t0 o BANO GENERAL Order Dtd. 2026-06-22
ABLAPL-
43431/202623.06.2026  [owso . SARAT DASH  |GENERAL Order Dtd. 2026-06-19
BLAPL- JYOTI RANJAN
43432/202623.06.2026 5000t IO GENERAL Order Dtd. 2026-06-22
BLAPL- MANOJ KUMAR
43433/202623.06.2026  SoAPLT o ANO GENERAL Order Dtd. 2026-06-22
43434/2026 23.06.2026 |PLAPL” SARAT DASH  |GENERAL Order Dtd. 2026-06-19
-06. 4840/2026 :
ABLAPL-
43435/202623.06.2026 (200270 |SARAT DASH  |GENERAL Order Dtd. 2026-06-19
WP (C) - JYOTI RANJAN _ _ WRIT
13439/2026 23.06.2026 |1, (2L OT GENERAL Order Dtd. 2026-06-22 e
WRIT
WP (C) - JYOTI RANJAN _ _ BRANCH
13440/2026 23.06.2026 |10 207 NOT GENERAL Order Dtd. 2026-06-22 e eToN
BENCH-2)
WP (C) - HIMANSHU KUMR B B
43441/202623.06.2026 |\ L7 GENERAL Order Dtd. 2026-06-22
ABLAPL- MANOJ KUMAR
13442/202623.06.2026  [goonyoo o O GENERAL Order Dtd. 2026-06-22 BAIL-2
ABLAPL- MANOJ KUMAR
13443/202623.06.2026  [rorero PO GENERAL Order Dtd. 2026-06-22
CRLMC- MANOJ KUMAR
43444/2026(23.06.2026 | opeoo o [0 GENERAL Order Dtd. 2026-06-22
ABLAPL- JADUNATH
43445/2026 23.06.2026  [ootoe R GENERAL Order Dtd. 2026-06-22 BATL-1
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CRLREV- CRIMINAL
43459/202623.06.2026 | N IS SAMAL GENERAL Order Dtd. 2019-12-06 e

WP (C) - o WRIT
43461/2026(23.06.2026 |32 )7 M R BARTK GENERAL Order Dtd. 2026-06-22 o NCHLS

WP (C) - Order Dtd. 2013-09-
43462/202623.06.2026 |1t "1 |P K MOHANTY |GENERAL Diperision anmorie,

13464/2026 23.06.2026 |"EC(ORC)I= |y v aNa GENERAL Order Dtd. 2022-07-14 OA Branch

1482/2014

WA- WRIT
43465/202623.06.2026 ;0> o . D HAZRA GENERAL Order Dtd. 2011-09-20 S eEAL

WP (C) - e WRIT
43467/202623.06.2026 [y )" |T N CHOUDHURY GENERAL Order Dtd. 2026-05-14 o NCHLS
43470/2026(23.06.2026 | ChEMCT A K JATI GENERAL Order Dtd. 2025-11-18

-v6. 4767/2025 :

RSA-
43472/2026123.06.2026 67/2024 P C MOHANTY GENERAL Order Dtd. 2026-05-13
43473/202623.06.2026 (SBLAPL™ o ¥ BEHERA  |GENERAL Order Dtd. 2026-04-29 BATL-1

Vo 3502/2026 € .
143476/2026 [23.06.2026 |WE(C)- R PRADHAN GENERAL Order Dtd. 9999-12-31
-06. 14570/2026 :

WP (C) - o WRIT
43477/2026(23.06.2026 ||, )7 IR PRADHAN GENERAL Order Dtd. 9999-12-31 R
13480/2026 [23.06.2026 |WELC)~ R PRADHAN GENERAL Order Dtd. 9999-12-31

tee 17758/2026 ’

WPCRL-
43482/2026(23.06.2026 |¢o 000 M R BARIK GENERAL Order Dtd. 2026-06-22
43484/2026(23.06.2026 [CBLDAPL™ ly p BARIK GENERAL Order Dtd. 2026-06-22 BATL-1

-ve. 6330/2026 :

WP (C) - o WRIT
13486/202623.06.2026 )¢ (207 M R BARIK GENERAL Order Dtd. 2026-06-22 o CH4
43487/2026 [23.06.2026 |CREMCT M R BARIK GENERAL Order Dtd. 2026-06-22

Vo 1622/2026 € .

ABLAPL-
43489/202623.06.2026 R K BEHERA  |GENERAL Order Dtd. 9999-12-31 BATL-1

3617/2026
43491/202623.06.2026 SBLAPL™ o © BaRIK GENERAL Order Dtd. 2026-02-25 BATL-1

-v6. 2184/2026 :
43492/2026 [23.06.2026 |CRPREV™ 1ok BARIK GENERAL Order Dtd. 2026-02-25

314/2026

ABLAPL-
43493/2026(23.06.2026  |coog o D SAMAL GENERAL Order Dtd. 9999-12-31
43494/2026(23.06.2026 (SBLAPL™ 1l cuatn GENERAL Order Dtd. 9999-12-31

6160/2026
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ABLAPL-

43498/2026123.06.2026 5881/2026 D SWAIN GENERAL Order Dtd. 9999-12-31 BAIL-1
ABLAPL-
43500/2026 (23.06.2026  |zorohoo o |D SWAIN GENERAL Order Dtd. 9999-12-31
ABLAPL-
43502/202623.06.2026  [oott7 D SAMAL GENERAL Order Dtd. 9999-12-31
ABLAPL-
43504/2026(23.06.2026  |¢opoo > |G ROUT GENERAL Order Dtd. 2026-06-12
143505/2026 23.06.2026 |"L(C)- M NAIK GENERAL Order Dtd. 2026-06-12
-06. 17764/2026 :
13506/2026(23.06.2026 | CRPREV™T 1o visHRA GENERAL Order Dtd. 2026-01-19
841/2025
WP (C) - o WRIT
43507/202623.06.2026 |1}, 207 |7 C BARAL GENERAL Order Dtd. 2026-05-11 o CHLS
43508/2026(23.06.2026 | ChEMCT A K BISWAL  |GENERAL Order Dtd. 2026-06-22
-v6. 1764/2026 :
JCRLA- CRIMINAL
43509/202623.06.2026  [Sc70%° M R BARIK GENERAL Order Dtd. 9999-12-31 i—
43521/2026123.06.2026 ABLAPL- M R SAHOO GENERAL Order Dtd 2021-07-13 BAIL-1
-ve. 5470/2019 :
43523/2026(23.06.2026 “BLAPL™  y p saHoO GENERAL Order Dtd. 2022-04-19 BATL-1
tee 11315/2020 )
143524/2026 23.06.2026 |"E(C)- MANGUL NATK |GENERAL Order Dtd. 2026-05-06
12355/2026
CMP- WRIT
43525/202623.06.2026 [oo0” o [B. ROUT GENERAL Order Dtd. 2026-06-22 g
13526/2026(23.06.2026 | CLLMPT G. R. JENA  |GENERAL Order Dtd. 2026-05-15
-06. 1277/2024 ©° R- :
CRLMP-
43533/202623.06.2026 R. K. SARANGI |GENERAL Order Dtd. 2026-06-22
690/2026
WP (C) - L WRIT
43534/2026(23.06.2026 |, )7 IS K BEHERA  |GENERAL Order Dtd. 9999-12-31 o CH1
WP (C) - o WRIT
43535/202623.06.2026 [¢o 2)° |3 ¢ ROUT GENERAL Order Dtd. 5000-01-01 o CHLS
We (C) - o WRIT
43536/202623.06.2026  [go S)° |7 ¢ ROUT GENERAL Order Dtd. 2024-10-03 o NCHLS
BLAPL-
43537/202623.06.2026 SURENDRA DAS |GENERAL Order Dtd. 2026-06-23

4954/2026
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BLAPL- .
43538/2026(23.06.2026 | ooy 0 |A PARIDA GENERAL Petition BAIL-2
WP (C) - o WRIT
43539/202623.06.2026 |,,.)° . M KAR GENERAL Order Dtd. 2026-02-10 RANCH-1
ABLAPL-
43540/2026|23.06.2026 [ o'~ [R.K.SARANGI |GENERAL Order Dtd. 2026-06-22
WP (C) - o WRIT
43541/202623.06.2026 |, .0 . M KAR GENERAL Order Dtd. 2026-02-10 ERANCH-L
MISC.
43542/2026(23.06.2026 |MA-5/1996 |B K LENKA GENERAL Order Dtd. 1938-03- APPEAL
30Petition,
SEC.
WP (C) - o WRIT
43543/2026|23.06.2026 |, o) |SARAT DASH  |GENERAL Petition R ANCH-4
WP (C) - L WRIT
43544/202623.06.2026 |1, o). M DAS GENERAL Order Dtd. 9999-12-31 RANCH-S
RPFAM- FIRST
43545/2026 [23.06.2026  [5¢ o0 G R PATRA GENERAL Order Dtd. 2017-05-17 APPEAL
CRLMP- WRIT
43546/2026 [23.06.2026 |, o o0 o M DAS GENERAL Order Dtd. 2017-07-28 ERANCH-3
43547/2026 [23.06.2026 WO~ M R ROUTRAY |GENERAL Order Dtd. 2018-03-14
2829/2018
43548/2026 123.06.2026 |09C° S N BARIK GENERAL
-6 2565/1984
43549/2026 |23.06.2026 |CoCMC- P S DAS GENERAL Order Dtd. 9999-12-31
-6 2037/2025 :
WP (C) - o WRIT
43550/202623.06.2026 | o o |B DAS GENERAL Order Dtd. 2026-06-23 R ANCH_S
WP (C) - o WRIT
43551/2026 [23.06.2026 |00, |B DAS GENERAL Order Dtd. 2026-06-23 R ANCH-3
WP (C) - o WRIT
43552/2026[23.06.2026 | g0 o0, |B DAS GENERAL Order Dtd. 2026-06-23 RANCH-1
CRLA-
43553/202623.06.2026 |, 0 D NAYAK GENERAL Order Dtd. 2026-08-11
WA-
43554/2026 (23.06.2026 |, 0,00 M KAR GENERAL Order Dtd. 2026-06-22
CONTC-
43555/2026(23.06.2026 R C ROUT GENERAL Order Dtd. 2024-05-03

3421/2024
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BLAPL-
43556/202623.06.2026 |/ ‘o0 - |S N MISHRA  |GENERAL Order Dtd. 2026-06-22 BAIL-1
CRLREV- Order Dtd. 2026-06- CRIMINAL
43557/202623.06.2026 )¢ 0o, |C R NAYAK GENERAL 19Petition,Affidavit, REVISION
CRLREV- Order Dtd. 2026-06- CRIMINAL
43558/202623.06.2026 )¢ oo, |C R NAYAK GENERAL 19Petition,Affidavit, REVISION
BLAPL- Order Dtd. 2017-03-
43559/2026 23.06.2026  oA0TT P K DAsH GENERAL S berition mtfideuit,
CMP-
43560/2026 23.06.2026 o> B DAS GENERAL Order Dtd. 9999-12-31
43561/2026(23.06.2026 |- B~ B DAS GENERAL Order Dtd. 9999-12-31
-v6. 976/2026 :
13562/2026(23.06.2026 | CoLMEPT J P KAR GENERAL Order Dtd. 2026-06-23
-v6. 732/2026 :
WA-
43563/202623.06.2026 [1go oo . A B MALLICK |GENERAL Order Dtd. 9999-12-31
WP (C) - B B WRIT
43564/202623.06.2026 )7 07 v R PANDA GENERAL Order Dtd. 2026-06-23 o CHT
43565/202623.06.2026 |- SoMET J P KAR GENERAL Order Dtd. 2026-06-23
-06. 725/2026 :
WP (C) - B B WRIT
43566/202623.06.2026 |17 007 N R PANDA GENERAL Order Dtd. 2026-06-23 o eHT
CONTC-
13567/2026 23.06.2026 | o0 oo N R PANDA GENERAL Order Dtd. 2026-06-23
MATA-
43568/202623.06.2026  [,277° |s D PANT GENERAL Order Dtd. 2026-07-13
CRLREV-
43570/202623.06.2026 |Sg> © P S DAS GENERAL Order Dtd. 9999-12-31
WP (C) - B B WRIT
43572/2026(23.06.2026 |\ )7 |3 BEHERA GENERAL Order Dtd. 2026-06-19 ]
13573/2026 [23.06.2026 WL (C)- P K MISHRA  |GENERAL Order Dtd. 2026-06-23
-06. 17649/2026 :
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